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SHRI ANNASAHIB SHINDE : Funds

are provided out of general revenue.

SHRI PILOO MODY : Out of the 19
white tigers in our zoos, 13 are in the Delhi
z0o. Such a concentration in one place is
undesirable in as much as if an epidemic
breaks out or something happens, it will
seriously endanger the entire species. There-
fore, something should be done to disperse
them in some fashion "or other. Will the
Minister say what he proposes to do in this
regard ?

SHRI ANNASAHIB SHINDE : We
shall consider the suggestion.

MR. SPEAKER : They may be dispersed
to Punjab and Bombay.

Level of D. D. T. in human
body due to its use in
food preservation

*213. SHRI BABURAO PATEL: Wil
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether Government are aware of the
views of Shri O. S. Bindra, an Indian Ento-
mologist of Punjab Agricultural University at
Ludhiana that the level of DDT in the human
body in certain parts of North India is much
higher than in other countries because of the
contamination of food grains through excessive
use of chemicals for food preservation; and

(b) if so, the steps taken to counteract the
DDT level in the human body; and if not, the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,

NOVEMBER 19, 1970
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COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) and (b). A statement is laid
on the Table of the Sabha.

Statement

(@) Dr. O. S. Bindra has not the commu-
nicated to the Government any spec ial views
regarding the level of DDT in the human
body but it has been known for years now
that the level of DDT accumulation in human
body fat was reported to be quite high in
1965 on the basis of survey carried out
mainly in Detlhi area and these findings have
been included in the Report of the ICAR
Special Committee on Harmful Effects of
Pesticides, published in 1967.

(b) (i) Even before detecting the accu-
mulation of DDT in human fat,
the Government Scientists have
been aware of this regard. There-
fore, mixing of persistent insec-
ticidal chemicals for the preserva-
tion of foodgrains has never been
recommended. Also successful
efforts have been made to evolve
the storage technology without
the use of hazardous chemicals
and the Pusa bins and Pusa cubi-
cles are the results Of such inves-
tigations. Some of the State
Governments have already taken
up a campaign to popularise these
storage structures.

(ii) The ICAR had ‘appointed a Com-
mittee under the Chairmanship
of Dr. M. S. Thacker to go into
the details of harmful cffects of
pesticides and make suitable reco-
mmendations. The Committee
submitted its report in 1966 which
was published in 1967. One of
the major recommendations was
to set up Analytical Laboratories
for estimation of pesticide residues
at various centres in the country.
Consequently, such laboratories
were set up and are operating at
the Central Food Tachnological
Research Laboratory, Mysore;
Central Plant Protection, Training
Institute, Hyderabad and Central
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Food Laboratory, Calcutta. The
Indian Agricultural Research Ins-
titute has already been doing
research work on pesticide resi-
dues and has also established a
full fledged laboratory exclusi-
vely for this purpose. In addition,
a Toxicology Research Unit has
also been set up at the All Indian
Institute of Medical Sciences. The
Punjab Agricultural University on
its own, has also started resear-
ches on pesticide residues. The
result of the researches carried
out in these laboratories will
form the guidelines for the Gov-
ernment to take appropriate steps
to prevent harmful effects of
pesticides. A Joint Committee of
Council of Scientific and Indus-
trial Research and Indian Council
of Agricultural Research set up
recently is also examining the
need of intensification of resear-
ches to prevent the harmful effects
of pesticidcs.

(iii) Also there is “Central Committee
for Food Standards’ created by
the Ministry of Health and Family
Planning under the Prevention of
Food Adulteration Act, 1954, for
fixing tolerance limits in food-
grains. Stringent regulatory mea-
sures to implement these limits
are being proposed under the new
insecticide act. An official on
special duty to implement these
recommendations has been appo-
inted in the Ministry of Food and
Agriculture.

SHRI BABURO PATEL : I have seen the
statement. It speaks about research but not
of action. In America, from where DDT
originally came, it has been discovered by
research that it is a deadly cumulative poison
and it has been banned in 28 States. At the
same time, aerial spraying of crops with DDT
has been stopped and no crops are now spray-
ed there. On the other hand, in our country,
we have launched a massive programme of
aerial spraying of crops with DDT. May [
know whether this programme is intended to
kill pasts, or kiil human beings with a view

KARTIKA 28, 1892 (S4K 4)

Oral Answers 10

to prevent a population explosion ?

SHRI ANNASAHIB SHINDE : We do
appreciate the concern of the hon. member
that there should not be indiscriminate use
of pesticides. Government are already seized
of the matter. Sometime ago there was even
an international seminar which considered
this matter. This hon. House has passed a
pesticides law and we have appointed an
officer on special dutyto look into these
aspects. Various other organisations have
been undertaking rerscarch in this like the
Mysore Food and Technological Research
Institute, ICAR, Punjab University and a
number of others. We are well aware of the
problem and, as far as possible, our approach
is not to bhave indiscriminate use of pesticides
which may perhaps result in endangering
human life.

SHRI BABURAO PATEL : I have herea
tin of a proprietory product called *‘Flit” used
for spraying on flies, insects etc. This Flit
tin goes into millions of homes every month.
On this tin is depicted the symbol of death
the skull and crossed bones, and it is written :
“Harmful. To be kept away from children.
Avoid skin contact...etc. Itisa most dange-
rous poison. It contains DDT.” This warning
is printed only in English, in a country where
literacy in English is litile over one per cent.
I insist that orders should be issue that if this
tinis to be distributed, at least it should have
printed this warning on it inall the 14 lan-
guages so that people can know that the tin
contains death and nothing else. Will Govern~
ment do that ?

SHRI ANNASAHIB SHINDE : We are not
concerned with it; we do not use it for spray-
ing crops. He wiil have to address his ques-
tion to the Health Ministry because we never
use flit for crop protection.

SHRI BABURAO PATEL : What about
protection of human life ?

SHRI PILOO MODY : That is not the
concern of this Government.

=t AR ADE S AT AR
ot ¥ famr &, sad SRl wgiwgl few
A @ R, sewr ey frar g § soaAn



11 Oral Answers

Tz § 5 9o 1@ wrarw o fedes fma
Fo THo o & g1 TA &,~aru gl ¥ &
I3 § etz 9wl fog s fear 2 fw ag
d1 Oaw g, EFaw 9 2, A
afas &, ag fex ecfide feaa s &1
FATATHE | A9 99 feaw &1 ara A
T8 oY § ? o w1 N agf ox feewrd
gt oat &, o9 agf ge A 9 @ agt
&o o Ao & FITEm g fFd o1 @
g ofem ogf sy sr @ &1 s zmEr
JFAIT-IZ AW &, 1 3@ 9979 F1 T@d
TC FAT GIFRX AT FIXGAT  H a7 FIH
AT S AT @ § I enzafamrg w1
Fur oy # 1 fraw AN & agi g
wafaearzze fasx § &t i fmeer adY
2, fore® sz sAlA Tdae & R Al
zq T & afaearse § famd areT o
ThFT A1 £ ar qar gaE garfd a9
¥ forw sve ow g afs dEr A @ fF
FH 79 WM F ¥7gL gaTIT WA AY AN
fe gu% arg TAr a2

SHR1 RANGA : Why don’t you produce
somcthing which is better ?

SHRI ANNASAHIB SHINDE : We do
not advise DDT for plant protection, and
this question really concerns preservation of
grains: As for the other question raised by him,
our rescarch organisations are in touch with
research activities carried cn in the USA and
elsewhere. We are trying to utilise findings
elsewhere, such knowledge which has to be
used in the interests of humanity, and there
is no bar on using such knowledge available
elscwhere. The other part of the question
whether the DDT factories should be stopped
may be addressed to the Health Ministry.

SHRI KAMAL NAYAN BAJAJ : Can you
not convey it to them ?
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MR. SPEAKER : This is about contami-
nation of foodgrains, not of plants. This
question should be relevant.

SHRI ANNASAHIB SHINDE : The ques-
tion really pertains to the preservation of
foodgrains and the use of insecticides likc
DDT. J would likc to submit categorically
that our department does not advise the use
of DDT for preservation of foodgrains.

DR. SUSHILA NAYAR : It is known all
over the world that DDT. when it goes beyond
a certain percentage, hasa toxic effect and
does incalculable harm to the human system.
Under these conditions. other countries, as
has been already stated, have given up the
use of DDT for plant protection. It is a very
important matter, and the hon. Minister can-
not just pass it on to the Health Ministry. 1
wish the Health Ministry had taken it up with
the Food Ministry, butif they have not, it
is for this Parliament to draw the attention
of the Food Minister to thc deleterious
effects of DDT on foodgrains, and it is high
time that we thought interms of protecting
our i ll-fed people from the poisonous cffccts
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of DDT from foodgrains. What the Govern-
ment intends to do in this respect is of great
interest to us, and we would like to know what
the proposals are and how soon they would
stop the use of DDT for plant protection.

SHRI ANNASAHIB SHINDE :1 have
already replied to the main points raised by
the hon. Member. In fact, we do not advise
DDT for plant protection as1 have already
mentioned, and various research activities are
on. The hon. Member should not rush to con-
clusions,—1 know she was once in charge of
health—but the use of DDT is being dis-
puted.

DR. SUSHILA NAYAR : It is not rushing
to a conclusion.

SHRI ANNASAHIB SHINDE : As I said,
we are trying to be cautious about the matter,
and under the Insecticides Act which has been
enacted by the House, necessary steps are
being taken to look Into this matter.

SHRI P. GOPALAN: Many countries
have already banned the use of DDT on the
advice of medical experts that this insecti-
cide is a major source of cancerous attack on
the human body. Sometime back there was
a report in the Indian press that the Govern-
ment of India would also consider this ques-
tion whether the use of DDT should be
banned or not. Considering the vital role
played by DDT in increased food production
the Government of India decided not to ban
it because according to them the percentage
of people dying due to cancerous atiack is
much less than the percentage of people dying
of hunger. I should like to know from the hon.
Minister whether that is the reason why
DDT has not been banned in this country ?

SHR1 ANNASAHIB SHINDE : I have
already explained the position. I shall take
up the matter again and Wwe shall review it
once more in consultation with the Health
Ministry.

Complaint by Memb of Parliament
Regarding Inadequate Notice for
Di ion of Teleph

*214. SHRI YASHPAL SINGH :
SHRI R. R. SINGH DEO :
SHR1P. K. DEO :

Will the Minister of INFORMATION
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AND BROADCASTING AND COMMUNI-
CATIONS be pleased to siate :

(a) whether many Members of Parliament
have recently complained to his Ministry that
the telephone authorities all over India do
not give adequate notice io subscribers
before disconnecting their telephones for non-
payment of telephone bills ; and

(b) if s0, the decision taken by his Minis-
try to avoid such complaints in future ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : (a) No. Sir. How-
ever, at a recent meeting of the Consultative
Committee, some Members of Parliament
spoke of difficulties experienced dueto sud-
den disconnections, and they were asked to
quote specific cases, if any. Nothing has
been heard from ther so far.

(b) Does not arise.
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